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12.20 Brs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPOR-
TANCE

SuPPLY OF SABRE JETS TO PAKISTAN

=t "I W AT (FET) ¢
¥ gfgeraiig A wger & fasfafan
faag *t 9% 33frs w1 G F7 sam
feamar g wi< wrdaT wean § 5 7 w9
T H oF 97w § —

AT TeeE ©
FfCT afF=am 1 g0 A9 F2
fad sty & gwrarT

The Minister of External Affairs
(Shri Swaran Singh): Hon. Members
have drawn attention to reports
about the recent receipt of F-86 sabre
jet aircraft by Pakistan. The position
is that Pakistan recently received a
large number of F86 aircraft from
Iran, estimated at 60—%0 in number.
These aircraft had been manufactured
in Canada and sold by Canada to West
Germany some Years ago. West Ger-
many recently resold these aircraft
to Iran. Though the aircraft were of
US design, we have been informed by
the US Government that their manu-
facture, gale and disposa]l were not
subject to US control.

Late last year, when reports were
received that Pakistan was making
efforts to acquire armg and equip-
ment from West Germany through
third countries, we took up the mat-
ter with the Government of the
Federal Republic of Germany and we
were gssured that no * arms and
equipment were being sold to Pakis-
tan. Subsequently reports indicated
that Iran was buying F86 aircraft
from West Germany. As far back
ag January last, our Ambassador in
Tehran conveyed the apprehension
of the Government of India arising
from the likelihood of the F86 aircraft
finding their way to Pakistan to the
Iranian authorities at very high level.
Soon after, a formal note was presen-
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ted to the West German Government
expressing in clear terms the Gov-
ernment of India's misgivings and ap-
prehension about diversion of the
aircraft to Pakistan. The Govern-
ment also kept in touch with the
Canadian Government through diplo-
matic channels. Both Governments
assured us that under the agreement
of sale, the aircraft sold by West
Germany could not be passed on to
third countries.

A few months ago, when the arri-
val of F86 aircraft in Pakistan be-
came known to us, we made strong
representations to  both the West
German and the Iranian authorities,
and we were assured by the Govern-
ment of Iran that any aircraft sent
by Iran to Pakistan would only be for
repairs, servicing and modification, as
facilities for these were not available
in Iran. The House will no doubt
learn with satisfaction that the Cana-
dian Government has expressed its
disinclination to allow further sales
of Canadian-made aireraft to Iran.
The Federal Republic of Germany has
informed us that it has worked out
with the Government of Iran proce-
dures to ensure gnd verify the return-
of these aircraft from Pakistan to
Iran.

Shrimati Renn Chakravartty (Bar-
rackpore): What are they?
Shri Swaran Singh: The Iranian

Government has reitereated that the
aircraft sent tp Pakistan are only for
repairs, servicing and modifications
and will return from there. We have
been informed by the Government of
Iran that some of these aircraft have
already returned from Pakistan to
Iran.

Hon. Members will note that ever
since the possibility of the F-86 Sabre
aircraft reaching Pakistan from West
Germany came to the notice of Gov-
ernment, the matter has been vigoro-
usly pursued with the foreign Gov-
ernments concerned. We have aporis-
ed these Governments of our position *
that transfer of the 90 F-86 aircraft
to Pakistan direct or through third
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countries, which will inevitably mean
a serious augmentation of Pakistan’s
military build-up against India, will
have adverse repercussions on our
relations with the countries involved
in such transactions. I would like to
assure the House that the Govern-
ment would persist in efforts in this
direction.

§t wiwre @ A7ar: F AT

argAT g 5 T A 3w A e I
frar § A7 Zord 97T &1 g
Wt fear &, gurdr waETT TEAT Wl
W 7YX gea & Fie form %Y a2 o) qar
gt & 5 §aq & v, e wowT S
fow g & ar werd # w37 ¥ faw M
g T ST R ST F F 45 o, e &
¥g ST WTgar g 5 wAer § @
a1 arffem w1 57 g7 §F Tew ®
ar fa%r & Ama17 7 @ &, wEdaT A
IR WE I ITE, I F AL H AGATT
aﬁwmr*? o7 7 feamr =1T-T
A agr A faar g 7

T wEw: A7 &1 79 qET
21
]

l HieT WF q7av ¢ "G, 93
AT gaTa WA & Fre wEAA agy
g s mmxiw ¥ 9 w1 fea, gt ¥
stRAT &1 faar, swAT & uw w7 faar
o fu 7 afsamar 2 faar, .
(=gemw)

= g% T ST (3TW) : e
AZET, FIfeT w2 AT ¥ W Iood g

Mr. Speaker: Why should Mr.
Kachhavaiya stand up when Mr.
Berwa has been asking the question?

Shri Swaran Singh: The sale of
equipment by USA does not arise out
of this.

Shri §. M. Banerjee (Kanpur): We
tabled a ecalling attention notice on
this.
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Mr. Speaker: That is a different
thing. I am taking this one mow.

=Y HIFTC FIASTAT : HEGe HE T,
farer 7 stqAT v fear, swET A oA
w1 faar st S 7 arfsena &1 fear,
ot OF wEr FAdr AT Wr g, ...
(smaaT)

kkgE

st FEA W SHIT :

Mr. Speaker: This will not go on
record.

=T WIATC o1 AT : 3T F AT
T ALFTE &1 s g7 5 adar
7 g araa fFar an 5 ag orfesam 1
T3 WS ST W AT WA A9
TR GRS % W21 22 3¢ WY g,
TH F IO I HT AT FL AT A% &7
Al FIT AL GFIC AT g7 A= faary
oTT &, 98 Wa TA9T AT IT {FH A Al
fret g qarfas I s s
frag afrsmagar rarwafer 3?

Shri Swaran Singh: We must appre-
ciate our limitations when the sove-
reign rights of other countries are
concerned. At the present moment
I have explained the assurances that
have been given by the various Gov-
ernments, and we are watching the
situation carefully. I do not want to
overstate the matter, and I think so
far as these assurances are concerned,
they are very definite assurances and
only time will show as to whether
these assurances are honoured or not.

st ST A AT : TT FT 5974
Y wrar weany wEEg, 5 arow W= an
|77 Sz fawra a@d O A TIER
ooy fadaat g 9w &7 atw wTIIT
= =3 oo araw arh § ar saer g
FrET =T fey €7

*+s*Not recorded.
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oA A I FEr 9
¥ s ag 9raw w21 &, qw 9w § A8
6 FT 5T |

st gt fag () @ s,
FIHIT 4 ATT 4T A ACHTC FT a7 48
g F g9 59 AT F I AT B 1T
T &1 wFIT woaa fadw afy
. 7d ag gur 5 wrw frgmma
WAT I AT g AT}, T F A
ardt 7 § 1 9= a8 Frat & a3 9
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26T frmrdt 2.

WEqW WEEE @ HTET, HTET )

ot 7w T - ®9 ¥ W owRy &
fF gt grarr 2aa faadt @ Al
wHET ¥ A Fgy & .. (SuEaw) Ty
. ATH B AALT TET LA HI gAC AT

¥ ATF WG WA ST wdaw FT
attt

Mr, Speaker: Order, order,

‘This
will not be recorded.

‘When Thakur Sahib stands up, he
proceeds like an automatic machine
and does not listen to anybody.

R AR 7 FF 3 97 @+
a7 A8t 2|y, & wrard | @A g,
T ag g Y, T A A I §
A Ay i s
X AT TATAT @, AR AT QT
f& 90 wig A FTA |

=t T fAg: W TITAT I
Al AT gatw OF FIve H qH 7 I
AN A A IR FAGY T
IET FET A, 7T 99 F & A
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Shri Swaran Singh: It is a matter
of geography that for aircraft to come
from Iran to Pakistan no other coun-
try is crossed.

sivwg femd (777) : weqw wdey,
7g 1 e feamy T Afem d ow &
A, A 7 dgaa wifew $1 am
AR aTaat &1 92 aF TF AA g,
#ATIT AT qfeadqT FAAT AT F w2
EMrimA I ST A 2 A T
aat &1 Avar-foat @ ¢, SEwr W@y
awrg AT I1fed | AT EAH Ag & R
& wat o< Favsr J afeawr = w0
R afe=w s 7 fF7 wat o< §A
1 ¥ JFe-dz garg 9 fay 7

Shri Swaran Singh: I have already
explained that when the earlier per-
mission was sought by West Germany
from Canada, it had been alloweq by
them because it was a sale to Iran
but it was made clear that the reci-
pient country, the purchaser from
West Germany will not transfer it to
any other country. It is mainly for
this reason, because of the subsequent
facts that have come to light, or the
subsequent sale, Canada has not allow-
ed West Germany to sell g further
lot of sabre jets to Iran.

st g fmrd « fF walt ox e
Fqan, qgar AR FET Y AT &7
o w3t ot 74% F97 98 wwr &0 W@
HGY ATASI griad s ®) s iforw
7 ’

ST AEITY : 4T Ag AT AT ?

Shri Swaran Singh: That was a sale
by West Germany to Iran.

***Not recorded.
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Shrimati Renu Chakravartty; All
the sabre jets in this deal had gone
from Bonn to Teheran to Karachi, We
knew from January that this wag in
the offing. Yet on the question of
Bonn, about which we are so much
deeply concerned whenever it is a
question of upsetting them on any
one point, I would like to know what
is it that our Government hag done
in order to see that Bonn is not
permitted to act in this manner
and whether it is a fact again,
that the West German Government
has asked for a further allotment of
sabre jets which are to be given 1
Teheran and had written to Ottawa.
It is this second instalment which
has come in the papers. Bonn has
again asked Ottawa for the second
lot to be sent to Teheran. It is at
this stage Canada objected. I would
also like to know whether it is not a
fact that the U.S. designs of sabre jets
manufactured by Canada are govern-
ed by certain guidelines whereby they
are not permitted to hand over these
designs of aircraft to any other coun-
try and if so what have we done?
Have we protested to the United
States also?

Shri Swaran Singh: I can well un-
derstand the desire of the hon. Mem-
ber to drag other countries into it.

Shrimati Renu Chakravartty: Other
countrieg are involved in it.

Shri Swaran Singh: I have clearly
stated about the second lot about
which Shrimati Renu  Chakravartty
had made an enquiry, about seeking
Canadian permiss'on for selling a
second lot to Iran—that has not been
agreed to.

Shrimati Renu Chakravartty:
Bonn made such a request?

Has

Shri Swaran Singh: If the permis-
sion has been disallowed" obviously
they did seek permission to sell fur-
ther. About the US involvement, I
have mentioned in the statement itself
that according to their agreements, the
United States Government has no con-
trol over the sale by Canada to other
countries. So, we may have our own
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attitude and our assessment, but let
Us mnot- try to connect these things,
(Interruption)

Shrimati Renu Chakravartty: Have
they seen this agreement? He says
that there is no check on the Ameri-
can designed Sabre jet that they can
hand it over to any country in the
world. Is that the position? Has he
seen this?

Shri Swaran Singh: In this case,
obviously I cannot have access to all
those documents nor hag she access
to any documents. It is easy to make
an allegation and then to ask me
either to contradict or to confirm it.
In this case, we should deal with it
on its own merits. Here was g jet
plane which was manufactyred by
Canaa; it was so d to West Germany
on the condition that West Germany
cannot sell it to another country un-
less the original supplier, namely,
Canada, agreed. They had agreed with
regard to the first lot and now, it is
on account of our taking this up with
the warious Governments—Canada
and West Germany—they are calling
upon Iran to honour their commit-
ments not to transfer them to any
other country. Evep Iran hag assured
that they have been gent to Pakistan
for repairs, etc. I can understand our
feeling of concern about it. But I am
fully  satisfied that the maximum
that we could do we have done, and it
has yieldeq some results.

Shrimati Renuka Ray (Malda):
The Minister has said that Canada -
has given a definite assurance about
this. I would like to know whether
he is satisfied that the Bonn Govern-
ment hag given a similar assurance
that this kind of thing will not be
repeated in some other way again?

Shri Swaran Singh: I have already
said that the West German Govern-
ment have assured ug that they have
taken this matter up with Iran and
the Iran Government has assured
both West Germany and the Govern-
ment of India that they are taking
steps to take these aircraft back to
Iran.
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Shri Bhagwat Jha Azad (Bhagal-

pur): On the one hand the Minister xjthree parts of the

says that Bonn has asked Teberan and
on the other hand Bonn has asked
tor permission for the second lot. How
does he reconcile both these state-
ments? We have been told time and
again that Bonn has assured wus,
but in the second lot they have ask-
ed permission from Ottawa, (Inter-
ruption).

Shri Joachim Alva (Kanara): I
want to know  whether the United
States has secretly given any instruc-
tion to Canadg for Sabreg to be given
to Pakistan. ... (Interruption),

Mr. Speaker: Order, order. Shri
Hem Barua.

Shri Hem Barua (Gauhati): There
is much noise, Sir.

Mr. Speaker: Yes; I am also wait-
ing for it to subside.

Shri Hem BRarua: During the last
Pakistanj aggression on our goil. the
West German  Government banned
the entry of certain war equipment
coming from a certain Scandinavian
country which wanted to hand this
war equipment direct to Pakistan
through  Frankfurt, and the West
German Government banned this
entry. In that context, may I know
whether (a) the present ominous si-
lence and the ambiguous attitude
and the reluctance to rebuke Teheran
on the part of the Bonn Government
is due to the coolness engineered by or
generated by the joint Indo-Soviet
communique that was issued after our
Prime Minister visited Moscow—and
unwise that was—acknowledging the
existence of two Germanys, and (b)
the hon. Minister hag said that Iran
has told us that these were sent to
Pakistan for repairg but our informa-
tion is that Pakistan does not have
the capacity to repair those aircraft
brought down by our pilots and da-
maged in the last aggression. If they
have not got the capacity to repair
her own damaged aircraft, how can
she Tepair the aircraft for other peo-
ple? Are our Government convinced
by this lame excuse offered by Iran?
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Shri Swaran Singh: There are

question.  The
question about the supply or the
stoppage of the war equipment does
not arise out of this. That is a matter
which the Defence Minister can deal
with better., About the joint .Indo-
Soviet communique, this has got no
relevance, because we must remember
that that cammunique was issued
only very recently.

Shri Hem Barua:
July.

It was issued in

Shri Swaran BSingh: But this

‘agreement about the salg of aircraft

took place in the months of January
and February. Since that time, we are
taking up that matter with them.

Shri Hem Barua: It is a wrong
answer. I asked whether the subse-
qguent attitude of the Bonp Govern-
ment during this controversy is due
to the coolness genreated by so many
other things. .

Shri Swaran Singh: The subse-
quent conduct, if anything, is to ap-
preciate the strength of our viewpoint
and they have taken steps accordingly.
1 do not see how he connects this
with the Indo-Soviet communigue.
Some hon. members function under a
certain obsession and they want to
import it, irrespective of the chrono-
logy of events or their connection. If
he wants to say that the Indo-Soviet
communique is responsible for the
supply of the Sabre jets, it is incor-
rect. -

Shri Hem Barua: I amr sorry, be-
cause what I said has been misinter-
preted. I know that it was in January
that our Ambassador in Teheran in-
formed our - Government about this
smuggling of aircraft and our Gov-
esnment have taken up this matter for
a long time. 1t was during July that
the joint Soviet-Indp communique was
issued and it acknowledged the ex-
istence of two Germanies. My question
was whether the present attitude of
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ominoug silence during this contro-
versy on the part of the Bonn Gov-
ernment is due to the coolness gene-
rated by that communique,

Shri Sawaran Singh: My reply is a
simple ‘No’. I do not accept that there
was any coolness op that score. So
far ag our attitude on this question
of East Germany is concerned, there
was nothing new in this communiquc
which was not already there, We stand
by that; it is no business of any
other country to take any attitude
merely because we express a certain
view. Let there be no misapprehen-
sion on that score,

Shri Hem Barua: What about the
second part of my question? He has
conveniently forgotten it.

Mr. Speaker: That is because it
was too long.

Shri Surendranath Dwivedy (Ken-
drapara): He said that Iran has pro-
mised to take back these things. Have
they given any time-limit within
which they would take them back?
Then I want to repeat that question
whether Pakistan hag the capacity or
facilities for repairing or regondition-
ing sophisticated weapons as Sabre
jets? The explanation given by Iran
seems to be quite incredible. Have
they any informatiop about this?

Shri Swaran Singh: I myszelf have
doubts if Pakistan has the capacity.
That is one reason why we have suc-
ceeded in convincing the Governments
concerned that this appears to be an
excuse and that they should retrace
those steps. To g certain extent, we
are succeeding. But I cannot hold out
any firm hope. Only time will show
whether the assurances that have been
given are being honoured or not.
About the time-limit, this matter has
not been broached in that manner. I
would request hon. members not to
press that.

&t 7% (TTONT) Al W AT
¥ ware fear fr 97 & qre o< 7T
ot 7g § Wi wafedy o agf @ a7
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sz & 7 F1E @ gwC Fr
mr A g g R o ¥R wew
F ammw oA & arg Og At fofle T
gRiY | 74T "T9 g avg 1 A1 e
for A dqmery W & f @
TR Y TRt mMeTw AT R a7
iqAT aifEeTT w1 fRT AT W
ST |

Shri Swaran Singh: Let us not
assume that we can just ask any
guarantee that suits us from any coun-
try. Other countries also are sove-
reign countries. In this particular
case, let us confine ourselves to this
transaction. So far s sale of arms
is concerned, we also purchase from
other countries and other countries
also purchase, We cannot insist on
this type of guarantee from each and
every country about each fransaction
and the manner in which it is enforc-
ed,

&t geR AW ®AA ;- f§ S
g § fF @ Wt wgRw d% ww
ot #YE T Ay g #E s
¢ form ag o= #r gy fr o g #&
giffe & foger ser e
oz f5r 7% 9 foa & fe 2 3w
T Y FT RS § | FAT AR FT AT
@ I W fr sm mmm O &
oY st gary i ¥ dfew fer 23
& fag 37 &7 ag foT & qamT wmgy
g1

WETW AT © T AT AT A6
dar g1 |

it FR 9 YA : g AT 391
& Jear ?

wemy RN : 74T, a8 qard Tff
Iaar | '
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Shri S. M. Banerjee: It appears
from the statement of the Minister
that Otltawa has taken up fhe matter
with West Germany and West Ger-
many with Iran. It means, passing
on the baby without a kiss.

Shri Hem Barua: What
mean, Sir?

does it
Is it Indian English?

Shri _Swmn Singh: It is better if
some simple Engiish is used, because
my knowledge of English is not so
much as that of some hon. members
opposite. .

Shri S. M. Banerjee: This is univer-
sally known. In view of the repeated
unfriendly acts by West Germany—at
the time of Pakistani,aggression also,
they behaved very shabbily, while
East Germany, with whom we have
neither the courage nor conviction to
have diplomatic relations, supported
us—in case of future recurrence of
such incidents, may I know whether
the Government will seriously consi-
der severing diplomatic relations with
West Germany and Iran?

Mr. Speaker: It does not arise out
of this.

Shri Swaran Singh: 'This is a hypo-
pothetical gquestion; I cannot ans-
wer it.

Shri S. M. Banerjee: It does arise,
Sir.

Mr. Speaker; He asked whether in
the event of something happening,
they will sever connections. That does
not arige out of this.

Shri §. M. Banerjee: In his state-
ment itself, he has said “unfriendly
act”. Will they sever diplomatic rela-
tiong now, Sir?

Mr..Speaker: Shri Daji. (Interrup-
tions).

shri S. M. Banerjee: We are afraid
of Anglo-American power. (Interrup-
tions).
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Shri Daji (Indore): It is true that
we cannot control the acts of other
Governments—either- West Germany
or Iran—but the way the explanation
was given by the Minister seems to
indicate that this Government at least
is satisfied with the explanation given
by Bonn and Iran that Iran has called
back the planes. But there is a legiti-
mate fear that even if the planes go
back, some vital spare parts would be
taken out of them. We cannot inspect
all these things. Has the Government
satisfied itself that the explanations
trotted out by Iran and West Germany
are justified and fair? If not, does the
Government propose to take up the
matter in a more serious manner with
those two powers, so that in future at
least such things can be stopped?

Shri Swaran Singh: We have al-
ways taken up thig matter with the
greatest seriousness. I have also said
at the conclusion of my  statement
which I read out that we will continue
to pu-sue thig matter with the greatest
seriousness. I have said, it is our
hope that the assurances will be ho-
noured and implemented. About satis-
faction or non-satisfaction, these are
subjective matters. I do not want to
enter into that.

Shri Daji: We can reject their
explanation if we are not satisfied.

12.49 hrs,
PAPERS LAID ON THE TABLE

NOTIFICATIONS AND ORDERS UNDER -
EsseNTiAL COMMODITIES ACT

The Deputy Minister in the Ministry.
of Commerce (Shri Shafi Qureshi): On
behalf of Shri Manubhai Shah, I beg
to lay on the Table—

(1) A copy of Notification No. S.
0. 2314 published in Gazette
of India dated the 30th July,
1966 issued under seciton 5 of
the Essential Commodities



